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Finance Minister to make a statement on
the question of interim relief. It concerns
lakhs of Government employees,

MR. SPEAKER : Now, papers to be
laid on the Table.

,12.41 hrs.
PAPERS LAID ON THE TABLE

Cope FOR AIR BROADCASTES AND
REPORT ON FILM CENSORSHIP

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI SHER SINGH) : Sir, on behalf of
Shri Satya Narayan Sinha, [ beg to lay on
the Table—

(1) A copy of the Code for broadcasts
on All India Radio by individuals.
[Placed in Library. See No. LT—

3740/70].
(2) A copy of the Report of the
Enquiry Committee on Film

Censorship (Hindi version). [Plac-
ed in Library. See No. LT-374170].

NOTIFICATION RE. PYRITES MINING
INDUSTRY AND METALLIFEROUS
MINES (SECOND AMENDMENT)
REGULATIONS

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI
BHAGWAT JHA AZAD) : 1 beg to lay on
the Table—

(1) A copy of Notification No. §. O.
2061 (Hindi and English versions)
published in Gazette of India
dated the 6th June, 1970, adding
Pyrites Mining Industry to the
First Schedule to the Industrial
Disputes Act, 1947, under sub-
section (3) of section 40 of the
said Act. [Placed in Library. See
No. LT-3742/70].

(2) A copy of the Metalliferous Mines
(Second Amendment) Regulations,

SRAVANA 8, 1892 (SAKA)
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1970 (Hindi and English versions)
published in Notification No. G.S.R.
949 in Gazette of India dated the
20th June, 1970, under sub-scction
(7) of section 59 of the Mincs
Act, 1952, [Placed in Library See
No. LT—3743/70].

EXPORT PoLICY RESOLUTION, 1970

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : I beg to
lay on the Table a copy of ‘Export Policy
Resolution 1970° (Hindi and English ver-
sions). [Placed in Library. See No. LT—
3744/70].

NOTIFICATION AND RULES RE, Ricg
MILLING INDUSTRY, AND ANNUAL
REPORT OF BIHAR STATE AGRO-
INDUSTRIES DEVELOPMENT COR-
PORATION LTD., PATNA

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIB
SHINDE) : | beg 10 lay on the Table—

(1) A copy of the Rice-Milling Industry
(Regulation and Licensing) Amend-
ment Rules, 1970 (Hindi version)
published in Notification No.G.S.R.
553 in Gazette of India dated the
20th June, 1970 under sub-section
(4) of section 22 of the Rice-Milling
Industry (Regulation) Act, 1958,
[Placed in Library. See No. LT—
3745/70].

(2) A copy of Notification No. G.S.R.
554 (Hindi version) published in
Gazette of India dated the 27th
June, 1970 issued under sub-section
(2) of section 1 of the Rice-Milling
Industry (Regulation) Amendment
Act, 1968. [Placed in Library.
See No. LT-3746/70].

(3) A copy of the Annual Report of
the Bihar State Agro-Industries
Development Corporation Limited,
Patna for the year ended the
31st March, 1969 along with the
Audited Acccunts and the com-
ments of the Comptroller ani
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[Shri Annasahib Shinde]

Auditor General thereon, under
sub-section (1) of section 619A of
the Companies Act, 1956. [Placed
in Library, See No. LT-3747/70].

NOTIFICATIONS UNDER INDIAN
TELEGRAPH ACT, 1885

SHRI SHER SINGH ;: I beg to lay on
the Table a copy each of the following
Notifications (Hindi and English versions)
under sub-section (5) of section 7 of the
Indian Telegraph Act, 1885 :—

(1) The Indian Telegraph (Scventh
Amendment ) Rules, 1970, publish-
ed in Notification No. G. S. R. 774
in Gazette of India, dated the
8th May, 1970.

(2) The Indian Telegraph (Sixth
Amendment) Rules, 1970, publish-
ed in Notification No. G. 8. R. 775
in Gazette of India, dated the
11th May, 1970.

(3) The Indian Telegraph (Fifth
Amendment ) Rules, 1970, publish-
ed in Notification No. G. S. R, 903
in Gazette of India, dated the
13th  June, 1970. ([Placed in
Library. See No. LT—3748/70].

12. 43 brs.

ESTIMATES COMMITTEE
MINUTES

SHR1 THIRUMALA RAO (Kaki-
hada) : Sir, I beg to Jay on the Table
Minutes of the sittings of the Estimates
Committee relating to—

(1) Hundred and twenty-third Report
on the Ministry of Labour, Employ-
ment and Rebhabilitation (Depart-
ment of Labour and Employment)--
Employces’ State Insurance Cor-

poration.

(2) Hundred and twenty-cighth Report
on the Ministry of Home Affairs-
Union Territory of Andaman and
Nicobar Islands.

JULY 30, 1970
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PARLIAMENTARY COMMITTEES—
SUMMARY OF WORK

SECRETARY : I beg to lay on the
Table a copy of the ‘Parliamentary Com-
mittees—Summary of Work® pertaining to
the period 1st June, 1969 to 31st May, 1970.

STATEMENT RE : SECOND STEEL
PLANT IN ORISSA

MR. SPEAKER : Shri Bhagat.

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI B. R.
BHAGAT) : Sir, there has been concern...

st fax 97 @ (AgaEY) @ aeme
T, T & foq 19 w@wa Afee
faar war ¢ | are 39 F) AYT K aifs
g 937 q8A &1 AF fay ax gw wE
THAIfAA & §F | ¥ q@ A H
aH qF gt wd |

oeqe] wApAa : giwifs a9 daar
FH AT E f5 T 1 TY FAT D B,
ifrg e & Qg Ara AT AT A &)
e a # femmma ar w1 gg s
ez § I HF a { A9« "
fa¥ar | St §F AT T FIN Y g A
IgAHFLE |

ot foa wor WT: #91 AEIRT W
¥ AEIUA & Ag H O§H A 6T
=ifgd |

oW wEIAd : Kot a3ua & wng
fersaa & faar aar ¢

SHRI B. R. BHAGAT : There has been
CONCETM, ...\

MR, SPEAKER : He can lay it on the
Table.

SHRI 5. KUNDU (Balasare) : Let it be
circulated.



